CENTRAL ADWUINISTRATIVE TRIBUNAL
ALLaHABAD BENCH

Allahabad this the__ O7th day of October, 1994

Original Application No. 1399 of 1994

Hon'ble iMr. S. Dayal, Member (A)
el Hon'ble Mr. Jasbir S. Dhaliwal, Member (J)

CsB. Sinvh Lister Driver, (Under Suspension) son of
Sri Arjun Singh (Internal Transport Section) Ord-
nance Depot Fort, Allahabad.

, Applicant
By Advocate Sri A.K. Tripathi

Versus

l. Union of India, through Secretary Ministry of Def=-
ence Covermment of India, New Delhi.

2. Captain Anand Kumar, Installation Security Officerf
Traffic Officer Ordnance Depot/Internal Transport
Section Ufficer, Ordnance depot, Fort, Allahabad.

3. Hadrindar Dang, Colonel, Commandant Ordnance Depot
Fort, Allahaba-d

Respondents.

CRDEEK (Oral)

Hon'ble Mr. S. Dayal, Member (A)

This case is against the suspension order
i
which was made after the applicant remaimdin Police cus=
" ?
tody for a period of 7 days under Section 409 and 279

IOPQC.

2, Since, this is a case of suspension after
custody for a period of more than 24 hours, there i$ no
ground either for*granting time or granting any interim

'relief. The application is, therefore, dismissed at

ddnission stage.

-

Member (A)




